IN THE CENTRAL ADMINISTRATIVE TRIEUNAL HYDERABAD BENCH
AT HYDERABAD. .

0.A.N0.262 of 1996,

Between Dated: 19.3.1996.
P.Satyénarayana Murthy oo Applicant

1. Chief commissioner of Income Tax, Andhra pradecsh, fth
floor, Aayakar Bhavan, pasheerbagh, Hyd. .

2. e.A.Saleem,

3. B.shanti kumar.

4. M.Bharadwaj. oo nespondents

counsel for the applicant : Sri. G.V.R.S.Vara prasad,

counsel for the Respondents : Sri. V.Rajeshwara Rao, Addl.
\ 2EC.

CORAM:

yon'kle Mr. R.Gangarajan, Administrative Member

contd:...2/-
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C.A. 262/96. | Dt. of Decision i 1G-03~96.

CRDER

] As per Hon'bie SNl K. REyara oy smmmee  aeo L

This CA is filed for a declaration that the geniority
list relating to the grade of Income~Tax Inspectors published

s X -
by jR=1f 35 on 01-09-1994 in so far as it relates to the applicant

and respondents No.2,3 & 4 whereby respondents Nc.2,3 & 4 are
shown as geniors to the applicant ;% illegal, érbitrary and contrar
to the directions of the Central Board of Direct Taxes and for

a conseqguential direction to R-=1 to refix the geniority of the

‘applicant by placing him abdve the respondents No.2,3 & 4.

2. When the case came up for admission hearing the learned
standing counsél produced the ;etter Cr.No. 351/Estt./1996 aated
26=02-1996, wherein £he applicant is at Sl.No,41, Respcndents No.Z2,
3 & 4 jre st Sl.No, 75, 77 and 48 pespectively. Thus as per the
letfer prcduced by the 1earned:§tanding counsel for the respondent
the aprlicant is shown as cenflor to R=2, 3 & 4 55 per the meméranj
dum.dated 26=02~1996, 1In view'of therahéve the CA becomes

infructuous.

3. In the result, the CA is Jdismissed at the admission

stage itself _. &nfructuous. No costs.

-
(R. Rangarajan)
Member (Admn. )}
Dated : The 19th March 19986, = / ﬂ;'
“{Dictated in Cpen Court) /' =
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